
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 418 OF 2025 

IN THE MATTER OF: 

 

PRIYANK BHARATI                                                              …APPLICANT 

 

VERSUS 

 

UNION OF INDIA & ORS.                                                …RESPONDENTS 

INDEX 

S.No. PARTICULARS PAGE NO. 

1. RESPONSE ON BEHALF OF RESPONDENT NO. 

5 & 9 IN COMPLIANCE OF THE ORDER DT. 

22.09.2025 PASSED BY THE HON’BLE 

NATIONAL GREEN TRIBUNAL, NEW DELHI   

 

 ANNEXURES  

2. COPY OF THE MOM DT. 06.11.2025 ANNEXED 

HEREWITH AS ANNEXURE R-1 

 

3. COPY OF THE GOVERNMENT ORDER DT. 

04.09.2020 ANNEXED HEREWITH AS 

ANNEXURE R-2 

 

4. COPY OF THE PHOTOS OF INSTALLED 

PILLARS ANNEXED HEREWITH AS 

ANNEXURE R-3  

 

5. COPY OF THE GOVERNMENT ORDER DT. 

29.01.2025 ANNEXED HEREWITH AS 

ANNEXURE R-4 

 

90



6. COPY OF THE GOVERNMENT ORDER DT. 

21.12.2024 ANNEXED HEREWITH AS 

ANNEXURE R-5 

 

7. COPY OF THE GOVERNMENT ORDERS DT. 

27.12.2024 AND 07.09.2025 ANNEXED 

HEREWITH AS ANNEXURE R-6 AND R-7 

 

8. COPIES OF THE NOTIFICATION DT. 07.10.2016 

ANNEXED HEREWITH AS ANNEXURE R-8 

 

9. COPY OF THE NOTIFICATION DT. 16.03.2010 

ANNEXED HEREWITH AS ANNEXURE R-9 

 

10. COPIES OF THE GOVERNMENT ORDER DT. 

20.09.2022 ANNEXED HEREWITH AS 

ANNEXURE R-10 

 

11. A COPY OF THE LETTER DT. 20.11.2025 

ANNEXED HEREWITH AS ANNEXURE R-11 

 

 

THROUGH COUNSEL 

 
BHANWAR PAL SINGH JADON 

STANDING COUNSEL FOR STATE OF U.P. 

EMAIL- bhanwar09jadon@gmail.com  

Ph: 9639286572 

DATE: 26.11.2025 

PLACE: NOIDA 

91

mailto:bhanwar09jadon@gmail.com


92



93

Free Hand

FreeText
.

Free Hand

FreeText
11



94



95



96



97



98



99

FreeText
26.11.2025



100



101

FreeText
Meerut

FreeText
25th



102

Free Hand

Free Hand

FreeText
ANNEXURE R-1



103



104

Free Hand

FreeText
ANNEXURE R-2



105



106



107



108



109

Free Hand

FreeText
ANNEXURE R-3



110



111



112



113

Free Hand

FreeText
ANNEXURE R-4



114



115



116

Free Hand

FreeText
ANNEXURE R-5



117



118



119



120



121

Free Hand

Free Hand

Free Hand

FreeText
ANNEXURE R-6



122



123



124

FreeText
ANNEXURE R-7



125



126



127



128

Free Hand

FreeText
ANNEXURE R-8



129



130



131



132



133



134



135



136



137



138



139



140



141



142



143



144



145



146



147



148



149



150



151



152



153



154



155



156



157



158



159



160



161



162



163



164



165



166



167



168



169



170



171



172



173



174



175



176

FreeText
ANNEXURE R-9



177



178

FreeText
ANNEXURE R-10



179



180

FreeText
ANNEXURE R-11



181



182



183



184



185



186



187



188



189



190



191



192



193



194



195



196



197



198



199



200



201



202



203



204



205



206



207



208



209



210



211



212



213



214



215



216



217



218



219


